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Notes of The
Registry

Order of The Tribunal

List revised. None is present for the
applicant. Mr. T. Rath, Ld. Counsel for the
Respondents is present and heard. He
submitted that as stated in the counter the
applicant had made a request for inter
departmental transfer to Commercial
Department during the year 2012 for which
the O.A. is barred by limitation. He also
submitted that in view of other grounds as
mentioned in the counter, the O.A. is not
maintainable. It seems that the applicant
has lost interest to pursue this O.A. which is
dismissed for default due to non prosecution
on the part of the applicant.
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